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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

IA 412 of 2018 with CP No. 17/397-398/NCLT/AHM/2016

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI. MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI. MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 26.07.2019

Name of the Company: Bhupendra Patel & Ors.
' V/s.
Hotel Oasis (Surat) Pvt. Ltd. & Ors.

Section of the Companies Act: Rule 11 of NCLT Rules, 2016

S.NO. NAME (CAPITAL LETTERS) = DESIGNATION  REPRESENTATION SIGNATURE

\—QlREM\ R, O&OE P A Pe W o omneny

gﬁgnm VW k2 QA@

. ORDER
The parties are represented through learned PCS and party 1n person.

Consequent upon the appointment of the two Technical Members, there will be two '
separate benches from 29.07.2019.

Since, the instant matter could not be completed today, the matter may be listed
betore the appropriate Bench.

I1st the matter on 28.08.2019

ot <L
MANORAMA KUMARI HARIHAR PRAKASH CHATURVEDI

MEMBER JUDICIAL MEMBER JUDICIAL
Dated this the 26th day of July, 2019




